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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCH AT JODHPUR

- 0.A Nos.531/2011, 530/2011, 529/2011, 5-.3fll2011;533/2011, 534/2011 with MA

142/2012, 535/2011, 536/2011, 537/201, 536/2011, 539/2011, 540/2011, 541/2011,/
542/2011, 560/2011, 498/2011, 499/2011, £G0/2011, 501/2011, 502/2011, 511/2011,
512/2011, 517/2011, S18/2011, 519/2011,- 523/2011, 524/2011, 16/2012, 77/2012,
91/2012, 172/2012, 173/2012, 386/2011, 387/2011, 482/2011, 483/2011, 484/2011,
485/2011, 464/2011, 465/2011, 466/2011, 467/2011 & 468/2011

'1)ate of decision: /,4( ﬁ" August, 2012
CORAM |
HON'BLEDR. KBS RAJAN, JUDICIAL MEMBER
HON’BLE MR B K SINHA, ADMINISTRATIVE MEMBER

OA No.531/2011

1. Abdul Kadar S/o shri Hafiz Abdul Kadar, aged about 58 years, R/o 12/28
Rehman Colony, Alka Hotel Ke Pas, Udaipur, at present employed as Casual
Computer Operator, in the office of CIT (A), 16, Mumal Tower, Udaipur.

2. - Ajit Singh Chauhan S/o Kesar Singh Chauhan, aged about 29 years, R/o

636 Dholi Magri Gali No.2, Udaipur, at present employed as Casual

Computer Operator, in the office of ITO Ward-2(2), 6, New Fatehpura,

Udaipur.

Bhunveshwar Paneri S/o Onk.rnath Paneri, aged about 36 years, R/o 37,
Paneri Bhawan, Inside Chandpole, Udaipur, at present employed as Casual
Computer Operator, in the office o' 1TO (TDS), Udaipur.

4, Dinesh Jain S/o Shri Shanti Lal Jain, aged about 30 years, R/o H.No.208,

Paras Apartment, at present empioyed as Casual Computer Operator, in the

office of ACIT Circle-2, 6, New Fetehpura, Udaipur, '

Hira Lal Dangi S/o Sh. Mighu Lal Dangi, aged about 19 years, R/o
Khatikwada, Bedla, Udaipur, Peon, at present employed as Casual Peon in the
office of JT CIT, 6, New Fatehpura, Udaipur.

(3 )
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OA No.530/2011

1. Nagraj Meena S/o Kanji Meena, aged about 38 years, R/o vxllage Khokhadra,
- Kherwada, Udaipur, at present employed as Casual Peon, in the office of ITO
Ward-1 (4) 6, New Fatehpura, Udaipur,

Narayan Lal Dangi S/o Shri Keshu Lal Dangi, aged about 22 years, R/o
Khatikwada, Bedla, Udaipur, at present f,mployed as Casual Peon, in the office of
CIT, 16 Mumal Tower, Udaipur.

Narbada Shankar Menariya S/o Shri Kalu Ram Ji, aged about 43 years, R/o
village Chirva, Girwa, Udaipur, at present employed as Casual Peon, AO (DDO),
Udaipur.

4. Natendara Bhatnagar S/o Shri Ashok Bhatnagar, aged about 26 years, R/o 30,
Chmawpt Marg, Mahila Mandal ke Pasg, Udaipur, at present employed as Casual
Peon, in the office ITO Ward-2(1), 6, New Fatehpura, Udaipur.
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R \:b‘;: Narendra Purbia S/o shri Hlmmq* Lal Purbia, aged about 31 years, R/o
2 N \&No 256 Rampura Choraha, Ubhayshrav Ji Road, Udaipur, at present employed as -

sual Computer Operator in the office ot CIT, 16 Mumal Tower, Udaipur.



OA N0.529/2011 ‘ 2 U

1.Vikram Arya S/o Shri Bhanwar Lal fxge:l about 26 years, R/o C/o Shankar Sadan,
in front of Cenural Jail, Rajnagar, Diglrict Rajsamand, at oresert employed as
Casual Chowkidar, in the office of Income Tax, Rajsamand.

2.Ramesh Kumawat S/o Shri Pramanand K.umawat aged about 27 years, R/o E-239,
Nai Abadi, Kandroli, District Rajsamdnd, at present employed as Casual Data
Entry Operator, in the office of Income'Tax, Rajsamand.

3.Prakash Harijan S/o Shri Kishan Lal Harijan, aged about 26 years R/o. Mukherjee
Choraha, Hanjan Basti, Kankroli, District Rajsamand, at present employed as
Casual Sweeper, in the office of Income: Tax, Rajsamand. a

4 1swar Lal Prajapat S/o Shri Bhagwan Lal: Prajapat aged about 2 years R/o Village
Banai Post, Binol Via Kuwaria, sttrrct Rajsamand, at present employed as
Casual Data Entry Operator, in the oftrce of Income Tax, Ra_;sarﬂand ‘

5.Amba Lal Meena S/o Shri Hajari Lal Meena aged about 33 years R/o 50 Indra
Collony Village Vasol, District Rajsamand, at present employed as Casual Peon,
in the office ol Income Tax, lesamand
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OA No.533/2011 fr»f_

Manish Rawat S/o Shri Dau Lal Ji, aged about 30 years, R/o 14, Mayur Van
Colony, Panerion Ki Madri, Udaipur, at present employed as Casual Computer
Operator, in the office of Guest House, CIT, 16, Mumal Tower, Udarpur
Manohar Singh Meena S/o shri Nanji: ‘Meena, aged about 30 years ‘R/o vrllage
Karnpuria, Kuwaria, Sarada, Udalpur at present employed as Casual Cook, in
the office of Guest House, IT Guest House, H.M. Sector-11, Udarpur '
Padimesh Sharma S/o Shri Harishankar Sharma, aged about 29 years, R/o C/o
Yashwant Purohit, Brahmpuri Mohaila, Bansi, Chittorgarh, at present eémployed
as Casual Computer Operator, in the cftrce of Guest House, Addl CIT, Range
Chittorgarh. SRk

Praveen Sandhaya S/o Shri Sohan Lal Sanadhaya, aged about 25 years,
R/0G107, Gandhi Nagar Sector-5, Ckittorgarh, at present employed as Casual
Computer Operator, in the office of Guest House, DCIT, Circle, Clnttorgarh
Pushkar Choudhary S/o0 Nandram ‘Choudhary, aged about l34 years, R/o
Lakharighati, Near Satyamrayan Teémple, Udaipur, at present employed as
Casual Computer Operator, in the'-office of Guest House, ITO Ward-3,
Chittorgarh. . P
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Vijay Smgh Chouhan S/o Shri l-lan Singh Chouhan, aged about 33 years, R/o
31, Krisanpura, Gali No.2, Udaipur, at present employed as Casu\al Peon, in the
office’of Jt CIT, 6, New Fatehpura, Udaipur. 1

Vinod Kumar Chouhan S/o shri Chotu Lal Chouhan, aged about 39 years,
R/0482, Hathi Pol, Chaman Pura, Gali No.9, Udaipur, at present enmiployed as
Casual Peon, in the oftice of CCIT, 6, New Fatehpura, Udaipur. =

Yogésh Meena S/o Shri Omprakash Meena, aged about 36 years, R/o Swarup
Pura Mavli, Udaipur, at present emplo yed as Casual Peon, in the ofﬁce of Ito,
TRO, 13-B, Saheli Marg, Udaipur, B

Kishan Lal Meghwal S/o Shri Roop Lal Meghwal, aged about 26 years, R/o

621, Gali No.3, Machlla Magra, Hiran Magri, Sector f11, Udarp\ur at present
l

: mployed as Casual Peon, ACIT, Cucl(: 2, Udaipur.
: ‘?.N Mukta Sharma D/o Shri Nand Lal $harma, aged about 31 years, 'R0 103, AR

~ ?\v\upll\ Scctor 14, Udaipur, at” plesent employed as C'tusal Computer
'\\%o{amr in the office Sevottam CIT! 6 New Fatehpura Udarpur CE
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0.A. No.534/2011 with MA No.142/2012
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Naresh Menaria S/0 Shri Kishan Lal Iv’cnaua aged about 25 vears, R/o 255,
Badgoan, Udaipur, at present employed as Casual Computer Of:'".:for in the
office.of I'TO Ward-2 (1), 6, New Fatehpura, Udaipur.

Pankaj Joshi S/o Shri Kaluram Ji, aged about 31 years, R/o Shreei:ath General
Store, Goverdhan Villas, Udalpur at ‘present employed as Casual Computer
Operater in the office ofITO Ward -1 (1}, 6, New Fatehpura, Udaipur.

Prashant Singh Ranawat S/o Mahipal 3iagh Ranawat, aged about 30 years, R/o
29, Anand Vihar, Near Secondary Scnool, DPS School Road, Sobhagpura,
Udalpur at present employed as Casual Computer Operator in the office of Addl.
CIT, Range-2, Udaipur.

Rekha Gehlot D/o Chotu Lal, aged about 36 years, R/o H.M. Sec.5, Banjara Basti,
Udaipur, at present employed as Casual Sweeper, in the office of JCIT, Central,
Udaipur.

Rugesh Dangi S/o Shri Nathu Dangi; aged about 25 years, R/o Village Thor,
Th.Girwa, Udaipur, at present employed as Causal Peon, in the office of CIT (A),
16, Mumal Tower, Udaipur.

OA No.535/2011

1.
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Teji Lal Meena S/o Shri Dungar Lal ji, aged about 19 years, R/o Village
Karnpuria, Kuwaria, Sarada, Udaipur, at present employed as Casual Coo, in the
office of Guest House, IT Guest House, }1.M, Sector-11, Udaipuz.

Tilkesh Soni S/o Shri Prahlad Soni, aged about 24 years, R/o 342 Lapada, Sunero
Ka Mohailla, Chittorgarh, at present employed as Casual Computer Operator, in
the oftice of Guest House, ITO ward-2, Chittorgarh.

Yashwant Purohit S/o0 Shri Shyam Lal Purohit, aged about 27 years, R/o
Brahmpuri Mohalla, Bansi, Chittorgarh; ot present employed as Casual Computer
Operator, in the office of Guest House, 1'TO, Ward-1 Chittorgarh.

Niranjan Nath S/o Shri Dungar Natn, aged about 30 years, R/o C.O.
Gumaniyawala  Aap Kari Aaukt Bbawan, Panchwali, Udaipur, at present
employed as Casual Peon, in the office ¢f Guest House, CIT< 16 Mumal Tower,
Udaipur.

Dinesh Harijan S/o shri Gamera Ji Harizan, aged about 40 years, R/o Kachi Basti,
Gandhi Nagar, Harijan Basti, Udaipur, at present employed as Casual Sweeper in
the office of Guest House, IT Guest House, H.M. Sector-11, Udaipur.

Kishan Lal Dangi S/o Shri Udai Lal Dangi, aged about 25 years, R/o village
Manpura, Lakhawali, Udaipur, at present employed as Casual Chowkidar in
Income Tax Office, 6, New Fatehpuxa Ujalpur :

"’”V/ OA No.536/2011

Ravi Shankar Bagoria S/o Late Shri Dagla Ram Bagoria, aged about 30 years,
R/o Ram Snghji Ki Bari, Sector-11, House No.5G 14, Udaipur, at present
employed as Casual Peon, in the office JCIT (TDS), Udaipur.

Sashi Kala Gari D/o Babu Garu, aged about 44 years, R/o 68 Ward No.49,
Takahar Colony, Udaipur, at presert employed as Casual Sweeper, in the
office of ITO TRO, 13, B Saheli Musg.

Vishram Bariwa S/o Shn Ram Sahai, aged about 36 years, R/o Near Income
.Tax Office, Jain Marvle Ki Gali, Kavakheda, Bhilwara, at present employed
5 Casual Waterman/Peon, in the office of Income Tax Officer (DDO),
' Blnlwaxa R'mg,g Bhilwara.

rangi Yadav S/o shri Ram Doadria, aged about 29 years, R/o Near
gannath Mandir Kavakheda, Blilwara, at present employed as Casual



5. Mahendra singh Rathore S/o Shri’ Raghuvnr Singh Rathore, aged about 24
years, R/o House No.308, Ward No.7, Jawahar Nagar, Bhilwara, at present

employed as Casual Waterman/Peon in the .office of Income Tax Officer
(DDO), Bhilwara Range, Bhilwara.

| |

OA No.537/2011 * =~ o
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1. Sohan Lal Dangi S/o Shri Nathu Lal Dangl aged about 24 years R/o 618,

Gali No.2, Kailash Colony, Machlla. Magra Hiran Magri, Sectm 11, Udaipur,

at present employed as Casual Peon, in the office of CCIT, Udalpul i

Sonali Patwa D/o Sri Ashok Kumar, Patwa, aged about 29 years, R/o 95,

Patwa Sureel, Ja;,dlsh Chowk, Udalpur at present employed as Casual

Comiputer Operator in the office.of ACIT Circle-1, 6‘ New Fatehpura

~ Udaipur. .

3. Sonu: Chouhan S/o shri Girdhari Lal Ji, aged about 25 yea‘trs R/o 54, Gandhi
Na;:‘u Harijan Basti, Udaipur, at plesent employed as Casual Sweeper, in the
office of CIT, 16 Mumal Tower, Udaipur.

4. Vardi Chand Dangi S/o Shri Jagannath Dangi, aged about 38 years, R/o
o Dangiyon Ka Guda, Thesil Girwa, Udaipur, at present employed as Casual
Chowkidar, ITO TRO, 13-B, Saheli Marg, Udaipur. |

5. Varsha Mehta D/o Shri Statish Chandra Mehta, aged about 29 years, R/o
1338, Adarsh Nagar, Sec.-4, U(lillpl.ll at present unployed as Casual
Computer Operator in the ofﬁce of ITO Ward-1 (4), 6, New Fatehpura
Udaipur. . . :
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OA No.538/2011

1. Jai Singh Sarangdevot S/o shri Nirbhay Singh Sarangdevot, aged about 29
years, R/o.Brahmpuri, Kanod, Udaipur, at present emploved as Casual
Computer Operator in the olhce of ITO Ward-1(1),6, New Fatehpura,
Udaipur. . )
Jaswant Singh S/o Shri Arjun Smg,h aged about 32 years, R/o Rasala Chowk
Nathdwara, Rajsamand, at present einployed as Casual Computer Qperator in
the office of CCIT, 6, New Fatehpura; Udaipur.
Kamlesh Kumawat S/o shri Ashok 3} Kumawat, aged about 33 yc ars, Rfo 2
TA 41, Hiran Magri Sec.5, Uda1pur= at present employed\ae asuql Peon in
the oiilce of CIT, 16 Mumdl Tower,:Udaipur, \
4, Kanhiva Lal Dangi S/o shri Hakma §i Dangi, aged about 35 years, R/o village
Bhamuasxya PO Daroli Udaipur, at'present employed as Casual Peon in the
office of CCIT, 6, New Fatehpura, Udaipur. .
5. Kishore Kumar Yadav S/o Shri Bhéru Lal Yadav, aged about 41 years, R/o
v 719, Kr 1shanpura Near Ganesh Takei; Udaipur, at present empleyed as Casual
Drwev in the office of CIT (A), 16, ML,mal Tower, Udalpur‘

. x
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0A No.339/2011 ' ‘

1. Kuldeep Singh S/o Shri Hari smg,h(‘hauhm aged about 35 years R/o 31,
Krishanpura, Gali No.1, Udaipur at' present employed as Casual Peon in the
office of TRO, Udaipur, Newfalehpuia, Udaipur.
Mahesh Chandra Kulambi S/o0 Ram Chandra Kulambi, aged about 30 years,
R/0 47, Meera Nagar, New Rampura L olony, Udaipur, at pxesent employed as
Casual Compulu Operator in the office of AO (DDO), Udalpur .
fahésh Nagda S/o Shri Bhanwar [ 11 Nagda, aged about \30 years; R/o 174,
akeri, Hompura, Ganesh Tractor }\a Pass, Udaipur, at present employed as
Cdsual Computer Operator in the offize ofACIT Circle-2, Udaipur.: -
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Manish Sanadhya S/o ‘shri Shivi rakash Sanadhya, aged about 28 years, R/o
44, Kailash Marg Jagdish Chovik, "Udaipur, at present employed as Casual
Computu Operaior in the office ‘of ITO Ward-Dungarpur, 6, Newfatehpura,
Udaipur.

Manisha Sharma S/o Shri Pushkax Lal Sharma, aged about 33 years, R/o 258,
Ganesh Nugar, Pahada Udaipui, at present employed as Casual Computer
Operator in the otfice of CIT (A), 6, Mumal Tower, Udalpur

OA No.540/201 1

1.
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Rajesh Rathod (Sunil) S/o shri Bhawar Singh Rathod, aged about 41 years,
R/o. 71, Yadav Colony, Ambamata, Udaipur, at present employed as Casual
Peon, in the office of Guest House Addl. CIT, R-2, 6, New Fatehpura,
Udaipur.

Raiinal mali S/o shri Nagji Mah aged about 34 years, R/0 Sichai Nagar,

Knerwara, Chittorgarh, at prcscm *mployod as Casual Peon in the office of
Guest House, JCIT.

Smt. Geeta Bai D/o shri Kalyaa Lal Ji, aged about 40 years, R/o 20,
Panchwati nagar Palika Colony.: Cluttou,axh at present employed as Casual
Sweeper, in the oftice of Guest House, 1TO, Chittorgarh,

Sohan Lal Meena S/o shri Ram: Lal Meena aged about 32 years R/o 155,
Nela Girwa, Udaipur, at presen::-employed as Casual Cook, in the office of
Guest House, IT Guest House, H.M. Sector-11, Udaipur.

Sunil Sukhwal S/o Shri Rajkumar Sukhawal aged about 24 years, R/o 350,
Krishna Pura Udaipur, at preseri .employed as Casual Peon, in the office of
Guest House, ITO Ward-2(2), 6, New Fatehpura, Udaipur.

OA No.5412011

1.

109
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OA No.

Ambalal- Gameti S/o shri Laluram Gameti, aged about 31 years, R/o 109
Kishan Poul Salvi Colony, Udaipur, at present employed as Casual Cook, in
the office of IT Guest House, H.M. Sector-11, Udaipur.

Deepak Dangi S/o Shri Nathu Lal, Dang,i R/o 21 Khatikwada, 3cdla, Udaipur
at present employed as Casual P:cn in the office of Guest llouse ITO Ward-
1(1), 6, New Fatehpura, Udaipur, |

Dha'mendra Kumawat S/o shri ‘Om Kumawat, aged about 33 years, R/o 3
Nagar Parisad Colon, O/s Braham Pol, Udaipur, at present employed as
Casual Computer Operator, in- the office of Guest House CCIT, 6, New
Fatehpum Uaipur.

Gpal Dangi S/o shri Ganesh La .Dangi, aged about 21 yc -ars. R/o Lakadwas,

‘Mo:a Devra, Udaipur, at present:cmployed as Casual Peon, in the office of

Guest-House, ACIT, C-1, 6 New T atehpura, Udaipur.
Jumme Khan Pathan S/o shri Akbar Khan Pathan, aged about 31 years, R/o
villege Bathera Ki Saxay Drol’, Udaipur, at present employed as Casual

Con aputer Operator, in the oilu > ’of Guest House, CCIT, 6 New Fatehpura,
Ude 1pm

523/2011.

Jitendra Singh Rajput S/o Shri Ratan 3ingh Rajput aged about 33 years resident of
11-12," Ganesh Mandir Road, Ganchi Nagar, Bhilwara, at present employed as
2% Casual Computer Operator, in the Office of Income Tax Officer, Ward No. 4,
'\' hilwara, Range Bhilwarz.
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2. Jitander Sharma S/o Shri Rameshwm 1 al Sharma aged about 2‘3 years, resident of
Vijay Singh Pathik Nagar, Bhilware /it piesent employed as Casual Computer

Operator. in the Office of Income 1 ax Officer, Ward No.2, Bhilwara Range
Bhilwuara. '

Ratan. Lal Sen S/o Shri Gopal Lal Sen aged about 32 years, Resiaent of 17, Kawa
Khera, Bhilwara at present employed as Casual Computer Operator, in the Office
of Deputy Commissioner of Income Tax, Circle, Bhilwara Range Bhilwara.

('8}

4, Vishal Kumar Modi S/o Shri Jhamak Lal Modi aged about’ 28: years Resident of
C-239, R.K. Colony, Bhilwara at present employed as Casual Computer Operator
in the Office of Income Tax Officer, Ward No. 3, Bhilwara Range, Bhilwara.

5. Abdul Qadir S/o Shri Abdul Muqeem Quazi aged about 24 years, Resident of In
Front of Idgah, Sanganeri Gate, Bhilwara, at present employed as Casual
Computer Operator in the Office of Joint Commissioner of ficome Tax, Bhilwara
Range, ‘Bhilwara, :

OA No. 52472011 ks
1. Rajkumar Mali S/o Shri Rameshwar Lal*Mali aged about 23 :years, Resident of T
Shahpura Rozd, Sanganer, Bhilwara at presen: employed as Casual Computer Operator,

in the Office of Income Tax Officer, Ward — 1, Bhilwara Range Bhilwara.:

2. Bharat Kumar Modi S/o Shri Mohan Lal Modi aged about 28 yéars, resident of C-

239, R.K. Colony, Bhilwara at present empleyed as Casual Computer Operator in the

Oftice of Income Tax Officer, Ward 4, Bhilwara Range Bhilwara. !

3. Gaurav Chouhan S/o0 Shri Ram Prasad Chouhan aged about 21 vears Resident of

H 466, Kirti Nagar, Shastri Nagar Extention, Bhilwara at prescnt -sniployed as Casual

Computer Operator in the Office of Income Tax Officer, Ward No. 2, Bhilwara Range

Bhilwara. : : a

4, Pushpkant Sharma S/6 Shri Nanu Ram Sharma aged about 31 years Resident of

Jilyan The. Kotri, District Bhilwara at present employed as Casual Computer Operator,

in the Office of Income Tax Officer, Ward 3, BhlleIa Range Bhllwara

0A_No. 77/2012 ‘

Ram Sagar Meena son of Shri Sukhpal Meena, : . e
Resident of House No.71, Ward No.27, Near LIC, Kila Road, -

Chinorgarh at present employed on the post ot Casual "

Peon in the office of Income Tax Officer (DDO)
Chittorgarh.

(By Advocate Mr.J.K Mishra in all the above i;ases) X

V.

1 Umon of India through Secretary, Central Board of Direct Taxes, Mmlstry of Fmance

Govunment ol India, North Block, New Delni
2. The Prmupa] Chief Controller of Accounts (Pr. CCA) Central Board of Direct
T'l\eb New. DL,lhI

3. Chut C01nm'\>10nu of Income Tax (CCA), C.R. Building, St _ugle ‘C,_u'cle, B.D. Road,




4. The Secrctary to Govt. of India, Ministry of Personnel, Public Grievances and
- Pensions, Department of Personnel and Training, North Block, New Delhi-110 001.
5. Chiet Commissioner of Income Tax, 6, New Fatehpura, Udaipur.

: Respondents
(By Advocate Mr. Varun GuptaforR1103 & 5

- & Advocate Vinit Mathur ASGI with Arnkur Mathur for R.4)

OA No. 547/2(111

1. Devilal S/o shri Dala Ram, aged gbout 25 years, R/o viilage & Post Moongra,

Via Balotra, Tehsil Pachapadars, District Barmer, at present employed as

Casual Computer Operator in the office eof Income Tax Officer Ward, Balotra

District Barmer,

Poonam Chand S/o Shri Hari Bhajan, aged about 26 years, R/o C-7, Ram Bag

Kaga Colony Mahamandir, In the- ofﬁce of Chief Commissioner of Income

Tax, Jodhpur.

Ashok Kumar Sharma S/o Shri Parmanand Sharma, aged about 36 years, R/o

4 Behind Mandore Krishi Mandi, Maderana Colony, Near Shishu Niketan

12 School, Jodhpur, at present employed as Casual Computer Operator, in the
oftice of Chief Commissioner of Income Tax, Jodhpur.

O 4. Barma Meena S/o shri Balal Meena, aged about 22 years, R/o 23 Laxmi
Nagar, Paota, C Road, Jodhpur a present employed as Casual Peon, in the
office of Chief Commissioner of income Tax, Jodhpur.. .

)
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OA No. 560/2011

1. Gaurav Sharma S/o Shri F lmiShank;if éhamn R/o House No.474,Ward No.9,
Bhatta Colony Hanumangarh-335512 at repent employed as causal Data Entry
Operator in the Ineome Tax Office Harumangarh Jn.

2. Manish Sharma S/o Shrl Ram Pratap bharma, R/o House No.185, Ward No.11,
Bhatta Colony, Hanumangarh-335512 at repent employed as causal Data Entry
Operator in the Income Tax Office Harumangarh Jn.

3. Bhanwar Lal Mund S/o Shri Girdhari Lal Mund, R/o ward No.6, Sector No.12-L,
Purani Kunja, Near Children Park, Ilanumang'uh-335512 Hanumangarh- 335512
at repent employed as causal Data Entry Operator in the Income Tax Office
Harumangarh Jn

-~ OA No. 498/2011

¥ L Sanjay Kumar Kumar S/o Shri Harish: Kumar, aged about 25 years, resident of
X Near Sdarjawa Gate, Kumaharwada, Sirohi, at present employed as Casual

Computer Operator in the Office of Ifcome Tax Officer, Sirohi.

~ Sarwan Kumar S/o Shri Charan Das sged about 27 years, resident of Keshar Bag,
“= Harijan Basti, Behind Central Jail, Ratanada, Jodhpur, at present employed as

g‘asual Safaiwala, in the office of Incerae Tax under PRO CCIT, J odhpu1

P \\

. ) Dmesh Teji S/o Shri Ramesh Teji, aged about 30 years resident of House No.

0\1®4° sBombay Motor Choraha Road, Near Bendra Acupuncture, Jodhpur, at

2 ;prese,x}t employed as Casual Peon in the Office of Income Tax, CIT (A), Jodhpur.

sh Kumar S/o Shri Ramesh Kumar aged about 28 years resident of Gudria
Pllkdm le Sumupm lelllkl Pdll, at pxosent employed as C'lsual




g

&
Hari Smwh S/o Shri Jai Singh abed about 40 years, 1e51dent of Vllll Kumtia,

Tehsil Bali, District Pali, at present employed as Casual Chowkidar in the office
of Income Tax Officer, Mount Abu, District Sirohi.

wn

0A No, 4992011

It .
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I Ralu dra Gurjar S/o Shri Klslnn lal Gurjar aged about 39 years, resident of

H.No. 173, Sardarpura 1* C Road, Jodhpur, at present employed as Casual Peon
in the Ofﬁce of Income Tax Joint CIT, Jodhpur. l

Hansraj S/0 Shri Tulsi Ram aged about 21 years, resident of Kalal .Colony,
Jodhpur at present employed as Cesual Chowkidar in the 'Office of Income Tax,
CCIT, Jodhpur.

[£S]

Gautam Samariya S/o Shri Mohan L al Samariya, aged about 34 years, resident of
Gali No. 11, Kalal Colony, Jodhpur, at present employed. as Casual Peon in the
Olllu of Income Tax, CIT 1, Jod hpm

o

-4, Nmendm Singh S/o Shri Kishore Smgh aged about 21 years 1e31denl of Gali No.
2, Ganeshpura, Ratanada, Jodhpur, at present employed as Casual Peon in the
Office of Income Tax I'TO (System), Jodhpur,

5. Vikram Singh S/o Shri Bal Kishan Singh aged about 31 years, resident of B-76,
Arvind Nagar, Air Force, Jodhpur; at present employed as Casual Peon in the
office of Income Tax, CIT -1 Jodhpul

OA No. 500/2011

1. Hari Ram Mcum Q/o Shri Badri Prasad Meena, aged about 26 'years, resident of
Cl/o Rajendra Kumar Mahavar, Prithvipura, Rasala Road, Jodhpur at present
employed as Casual Peon in the Oftice of Income Tax, Ward —1(3), Jedhpur.

2. Shailendra Shankhla S/o Shri Surendra Singh Shankhla‘aged about 26 years,
resident of Manak Chowk, Jodhpur, at present employed as Casual Peon in the
Office of Income Tax Ward 2 (2), Jodllpur :

3. Alok Vyas S/o Shri Jagdish Nalayd.l aged about 26 ycals resident of Sector —

7E, 39 Kudi Bhawtasqm H.B. Jodhplir, at present employed as Casual Peon in the
Office of Income Tax, Valuation thee1 Jodhpur.

w4 Gulab S/o Shri Hari Bhajan aged about 33 years, resident of Ram Mahalla, Kaga
Colony, Jodhpur, at present emp loyed as Casual Computer Opelator in the Office
of Income F'l\ Ward 3 (3), Jodhpm ' :

Amit Pandit S/o Shri Hari Das ageicl about 28 years resident of Udai Mandir,
Tilak Nagar, Jodhpur at present employed as Casual Peon in the Ofﬁce of Income
Tax Ollxcu (Audll) Jodhpur.

N

! b v'.

. -~0A No. 50112011

L\/ll Ch'md Nath S/o Shri Laxman Nath aged about 31 years resident of 44-B,
A /\dmsh Nagar, Pali, at present employed as Casual Computer Operator, in the
A°"\ Y Office of Income Ta\( Joint CIT, Pali. :

\) Amhar Singh S/o Shri Ram Karan Sm( h aged about 26 ye‘ars reudent of House

3 ) M 346, Subhash Nagar A, Pali, at pxedent employed as Casyal W aterman / Peon
the Oitice of Income Tax, lomt CIT, Pali. ~ ; :

PRk
[y
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Ishwar Sharma S/o Shri Parshram Sharma, aged about 26 years, resident of House 99

No. 52, Rajendra Nagar, Near Mahila Police Thana, Pali, at present employed as
Casual Waterman / Peon in the Office 'of Income Tax, Joint CIT, Pali.

Sharwap Kumar Bhati S/o Late Shri Blnja Ram aged about 34 years, resident of
Vill. and PO Barsa Via Marwar Jungtion District Pali, at present employed as
Casual Waterman / Peon in the Office: 0( Income Tax, Joint CIT, l’a‘l

Lalit Kumar S/o Shri Bhanwar Lal agcri about 25 years, resident of Vill. and Post
Indra Colony, Raiko Ki Dhani, Khinwura, Via Marwar Junction, District Pali, at
present employed as Casual Compuler, Operator, in the office of Income Tax,
Joint CIT, Pali.

OA No. 50272011

I8

o

L]

Lalit Gehlot S/o Late Shri Mangi Lzi aged about 27 years, resident of Vill. and
Post Dhamli, Via Marwar Junction, Paii, at present employed as Casual Waternan
/ Peon, in the Office of Income Tax, Joint CIT, Pali,

Tulsi Ram Jod S/o Shri Khema Ram aged about 32 years, resident of 352,
Subhash Nagar — A, Pali, at present employed as Casual Sweeper / Safaiwala, in
the office of Income Tax, Joint CIT, Pali,

Sharwan Vyas S/o Shri Ganpat Lal ag \,d about 29 years, 1Psmom of 5, Sunder
Nagar, Bdnnd Bangad College, Pali, lat present employed as Casual Computer
Operator in the Oftice ot’Income Tax, foint CIT, Pali.

Smt. Bhanwari Devi Wife of Late Shri Tara Nath, aged about 37 years, resident of
C/o Income Tax Office, Nagaur, at present employed as Casual Peon in the Office
of Incmm Tax Officer, Nagaur. .

Kailash Kumar Chawariya S/o Shri Prem Ram aged about 36 years, resident of
Behind Ganesh Talkies, Sumerpur, District Pat employed as Casual Peon /
Safaiwala, in the Office of Income Tax, Joint CIT, Pali. '

Dinesh Vaishnav S/o Shri Hari Ram Vaishnav, aged about 22 years, resident of
Railway Station, Mokhalsar, District Jalore, at present employed as Casual
Computer Operator in the Office of Income Tax Officer, Jalore.

OA No. 51172011

L

o

Vinod Godara S/o Shri Sahab Ram dged about 29 years, Resident of Ward No.
13, Adarsh Takeej Road, Purani Abadi, Sriganganagar, at present employed as
Casual Computer Operator, in the Office of Income Tax ACIT, Circle
Sriganganagar. ' .

Ramesh Soni S/o Shri Balram Soni agi:d about 23 years, resident of Ashok Nagar
— B, New Child School, SLioanganafver at present employed as Casual Computer
Opuam in the'oftice of Income Ta\ iCIT, Range Sriganganagar.

»-~._Randhir Kumar S/o Shri Lal Chand aged about 25 years, remdent cf Village 36

P, Tehsil Padampur, Sriganganagar, at present employed as Casual Computer

P e A
R E}p‘&gatox in the office of Income Iax ITO Ward No 2, Sriganganagar,

\\ "@‘,\ \!
5&;6 th Chander S/o Shri Bhanwau Lal, aged about 29 years, resident of Ward

No\ 1\ Behind Sukhwant Cmema,'Pulam Abadi, Sriganganagar, at present
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employed as Casual Waterman / Peon, in the office of Income Tax,
Sriganganagar,

Sohan Singh S/o Shri Raj Kumar Saini, aged about 24 years, resident of C/o 55-
50, Ward No. 2, Bharat Nagar, Purani Abadi, Sriganganagar, at present employed
as Casual Wulerman / Peon, in the office of Income Tax, Sriganganagar.

0OA No. 5122011

.

o

QA No. 517/2011

Mohd. frfun Sfo Shri Mohd. Gulfani aged about 25 yers, resident-of Ada Bazar,
Mochhio Ki Ghati, Niwar Gharo Ka: Muhalla, Jodhpur, at’ present employed as
Cuasual Peon in the office of Income Tax, CTIT, Jodhlpur.

Vikram S/o Shri Manohar Lal aged-about 27 years, resident of Quarter No. C-
36/11, Reserve Police Line, Ratanada, Jodhpur at present employed as Casual
Peon. in the office of Income Tax, CCIT Hqrs., Jodhpur,

Rattan Lal S/o Late Shri Gyarsa Lal aged about 48 years, resident of Plot No. 68,
Indra .Colony, Near Sati Mata Mandit, Jodhpur, at present empleyed as Casual
Safaiwula / Sweeper in the Office of Income Tax, PRO, CCH , Jodhpur.

I\l\h()lL S/o Shri Puran Das Dhariwal, aged about 29 years, resident of Inside
Jalori Gate. Harijan Basti, Madho Bag, Jodhpur, at present employcd as Casual
Saluiwala - Sweeper in the Office of lizcome Tax Officer.

L.

(U%)

.
w

Vimal ’I\umal Swami S/o Shri Niranjaii Lal Swami aged 33 yéars, Resident of C/o
Shashi STD PCO, Tilak Nagar, Bikaner, at present employed as Casual Data
Entry Operator in Ihe Office of ITO, Ward 2(2), Bikaner.

Krishan Kumar Kansara S/o Shri Manohar Lal Kansara, aged about 25 ycars,

Resident of Golchha Mohalla, Bikaner, at present employed as Casual Data Entry
Op(.mlm in the Office of JCIT, Ran;:c— 1, Bikaner.

‘ gy ok i
Madhuri Sarswat D/o Shri Kamal Kish_ore Saraswat aged abouti22 years, resident
of Panchmukha Road, Behind Kalimata Mandir, Rani Bazar, Bikaner, at present
employed as Casual Data Entry Operator in the Office of ITO (TDS) Bikaner.

Shravan Kumar Shankhla S/o Shri Magha Ram Shankhla aged about 22,years,
resident of’ Ward No. 19, Shriramsar, Bikaner, at present employed as Casual Data
Entxy Operator m the Office of ITO, Waxd 2(1), Bikaner.

Mahendra Smuh Parihar S/o Shri Gulab Smgh Parihar, aged about 28 years, Shri
Karni Sewa Sansthan, FCI Godam Road, Indira Colony, Bikaner, at present
employed as Casual Waterman in the Ollice of JCIT, Range ~ 1, Bikaner.

Ravindra Kumar S/o Shri Bhanwar Lal aged about 25 years, Resident of 169-B,

Sadul Ganj, Bikaner, at plebbnt employéd as Casual Waterman in the Office of
CIT, Bikaner.
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OA No. 518/301 Y

I
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Sharwan Kumar Meghwal S/o Shri Gebi Ram Meghwal ag,ed about 36 years,
resident of -Ward No. 19, Meghwal Mohalla, Shriramsar, Bikener, at present
employcd us Casual Waluman in the Gffice of I’lO (Tech) Bikancr.

Hari Prakash Suthar S/o Shri Kishan Lal Suthar aged about 31 years; resident of
Near B.D. Kalla House, Daga Mohalla, Bikaner, at present employed as Casual
Data Entry Operator in the Office of ITO Ward 1 (2), Blkaner

Rajesh Kumar Jhungh S/o Shri Cleampa Lal Jhungh aged about 26 years,
resident of Opp. Nagar Nigam Bhandar, Kamla Colony,* Bikaner, at present
employed as Casual Sweeper, in the office of JCIT, Range-1,Bikaner.

Mahender Kumar Ramawat S/o Shri Gopal Das Ramawat aged 29 years, resident
of Behind OBC Bunk, Chhimpon Xa Mohalla, G.S.Road, Bikaner 334001, at
present employed as Casual Data Enfry Operator in the Office of ITO, Ward 1 (4),
Bikaner. .

Praveen Sharma S/o Shri Charanjeet aged 29 years, resident of Ward No. 8, Near
Shiv Mandir, Kashmiri Mohalla, letsar, District Sriganganadgar, at present
employed as Casual Data Entry Operator in the Office of ITQ, Suratgarh.

Snkhvindu Singh S/o Shri Gurmej Sling,h aged 29 years, resident of House No.

145, Jakhad Colony, Near Agrasen Nagar, Sriganganagar, at present employed as
Casual Waterman in the Office of ITO, Suratgarh. =

OA No. 519/2011

1.

o

~-y

\

6.,

Kamal Kishore Swami S/o Shri Hanuman Das Swami aged about 26 years,
resident of Outside Usta Bari, Near Harsholav Talab, 1Chhota Ranisar Bass,
Bikaner — 334001, at present emplo) ed as Casual Data Entry Operator in the
Office of CIT (A), Bikaner. . _

Shiv Kumar Swami S/o Shri Hanuman Das Swami aged about 32 years, resident
of Outside Usta Bari, Near Harshofuy Talab, Chhota Ranisat Bass, Bikaner 334
001, at present employed as CaSUa.\. Data Entry Operator in the office of 1TO,
Ward | (3), Bikaner.

Jltendra Jhungh S/o Shri Champa 1. al Jhungh, aged about 33 years resident of

Opp. Nugar Nrgam Bhandar, Kamla Colony, Bikaner, at present employed as
Casual Sweeper in the Office of CIT, Bikaner.

Ram Swaroop Meena S/o Shri Mohan Lal Meena, aged about 36 years, resident
of Village Bamrda, Mukam Devli Ki Dhani, Post Chokdi, !Via Chala, Tehsil
Srimadhopur, Sikar 332 737, at present employed as Casual Waterman in the
Office of JCIT, Range — 1, Bikaner, :

."V‘ffit;_ Nirmal Kumar Kheriwal S/o Shri Surja Ram Khedriwal, aged about 37 years,
+-ruresident of 33, Chankaya Nagar, Old Shiv Bari Road, Bikaner 334 003, at present

employed as Casu il Data Entry Operaior in the Office ofITO (Tech.), Bikaner.
B

..Riaj Kumar Barupal S/o Shri Dala Ram Barupal, aged 37 years resident of Ward

No. 19, Meghwal Mohalla, Shriramsar, Bikaner, at present employed as Casual

SR N Waterman in the Oflice of ACIT, Cir¢le — 1, Bikaner.
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OA No. 16/2012

Yashwant Kumar Rawal S/0 Shri Bhanw:r Lal Rawal,
Resident of Village Sarneshwarji, Post Office Mandwa,
Dist.Sirohi, at present employed onthe

Post of Casual Chowkidar in the office of

Income Tax Office, Mount, Abu,Dist.Sirohi.

OA No. 482/2011

1.

o

wh

O A No.483/2011

Tabish Anwar son of Shri Anwar Hussain,
Resident of 164, Mohan Nagar-A, BJS Colony
Jodhpur at present employed as Casual Computer
Operator in the office of JCIT-1, Jodhpur.

Jagdiéil Singh Rathore son of Shri Mangu Singh,
Resident of Near Kalka Mandir, Maderna Colony,
Jodhpur at present employed as Casual Computer

Opera:or, in the office of Income Tad War-1 (1), Jodhpur.

Rajendra Kumar Parihar son of Shri Om Prakash Parihar,

Resident of Indra Colony, Mahamandir Jodhpur
At present employed as Casual Computer Operator,’
In the'office of Income Tax Ward-1(2) Jodhpur.

Kanhaiya Lal Son of Shri Basti Ram,
Resident of Gali No.1, Gandhipura, BJS Jodhpur -

At preent employed as casual Computer Operator in the ofﬁce

Of Income Tax Ward-1(3), Jodhpur.

Vipul Tandan son of Shri Krishan Kumar Tandon,
Resident of 25/E-29, CHB Jodhpur at present
Employed as Casual Computer Operator

In the office of Income Tax Ward-I1(3) Jodhpur.

1.

(U8

Ramesh son of Shri Gopi Lal,

Resident of Gandhi Chowk,Sardar Patel Marg,
Jalore at present employpd as Casual -

Computer Operator in the oftice of Income Tax
Officer, Jalore.

Raju 1 Mali son of Shri Amara, resident of
Behind I'CI Godown, Jalore at present employed
As Casual Chowkidar in the'office of Income

Tax Officer, Jalore.

Narpat Lal Parihar son of Shri Chhoga Tam,

.- Resident of Indra Colonyu, Kalapura Ehvgam
~+»-Dist.Sitohi at present employed as Casual
" Chowkidar in the office of Income Ta> Officer,

B : Sirohi.

: Hitesh Chandra son of Shri Magan Lal;
Resmimt of Near New Bus Stand, Gali ‘No. 2,
.+ ‘Siroht, at present envployad as Casual Waterman

in the oftice of Income Tax Officer, Si-ohi.

i
|
i
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Smt.Lalita wife of Shri Himamt Kuraar, resident of
Near Old Police Line, Jhupdi Road, Sirohi at present :
employed as Casual Safai Karmachar; in the oiﬁce of Income
Tax Officer, Sirohi. Lo

OA No. 484/2011

]

LB ]

wn

Jitendre Kachawaha son of Shri Mishii Lal

Resident of Near Raj Mahal Middle School, e
Ajay Chowk, Jodhpur at present employed as Casual = -
Compl'itcr Operator in the Income Taix Cffice,Circle LJodhpur,

Deep Singh son of Shri Bhanwar Ssingh,

Resident of Mata Ji Ka Gole Mandir, Maderna Colony,
Jodhpur at present employed as Casual Computer :
Operat01 in the office of Income Tax, Ward -2(2) Jodhpur

Ugam Singh son of Shri Chandra Singh, resident of
Near Kalka Mandir, Maderna Colony, Jodhpur at
Present employed as Casual Compuier Operator in
the office of Income Tax Oflicer (Tech), Jodhpur,

Kushal Singh son of Shri Bhanwar Singh, S
Resident of Mata Ji Ka Gole Mandir, Maderna Colony, .

Jodhpur, at present employed as casual Computer - :
Operator in the office of Income Tax: Oiﬁcer (Audlt) Jodhpur

. _,.\- A

Daulat son of Shri Suraj, res1dent of ‘
Opp.Mahamandir Railway Station, Ram Bag Scheme,
JodhpLu at present eniployed as Casua: Peon

in the office of Income Tax Ward-I(1)-

Jodhpur.

O A No. 485/2011

[(o]

)

DN

\\

Praveen Singh son of Shri Madan Singh

Resident of 1/S Hem Singh Katala, Mahamandir
Jodhptir at present employed as Casual Peon in the office . -
Of Income Tax, CCIT, Jodhpur. :

Mahendra Smgh son of Shri Ama1 Sin; rh

* "Resident of Abaynagar, H.N0.95-A, N;yatavera Mangra Pungra e

Jodhpur at present employed as Casual Chowkidar i in the ofﬁce
of Incerae Tax, CCIT, Jodhpur. : , :

Suresh Kumar son of Shri Kishan Chund Samariya. - -

Resident of Kalal Colony, Gali No.9

Inside Nagauri Gate Kila Road, Jodhpur at present
\employed on the post of Casual Chowldiar in Gucst

RN ~\ Eouse, CCIT Office, Jodhpur.

\g‘at\/eer Son of Shri Bhanwar Lal, resident of
"PlotiNo.8, Near Central Jail, Keshar 3ug, Ratanada
jog 1pul at present employed on the po >t of
,Casual Chowkidar in Guest House, C

/ 'fisjtffce Jodhpur.
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OA No.4642011 - | ST

1. Arun Kumar son of Shri Hanst
‘ resident of H.No.53, Prithvipura,
Rasala Road, Jodhpur at present employed

On the post of Peon in Income Tax Office,
Paota C Road, Jodhpur,

2. Santosh Kuamr son of Shri Tara C.-hand Chandel
Resident of Gali No.04, Kalal Colony, Nagauri Gate
Jodhpur at present employed on the post of Peon - !
in come Tax Office, Paota C Road Jodhpur. -
3. Rd_]U son of late Shri Bhanwar Lal 1e51dent of H, No 29 R

Shankar Nagar,Sangariya Fants,

Jodhpm at present employed on the post of Peon
in Income Tax Office, Paota C Road Jodhpur.

4. Mahendxa Gurger son of Shri Klshan LalLal . 7 |-
_ Resident of Plto No.173, Ist C Road, Paota Jodhpur Income
Tax Colony at present employed on the post of Peon
in Income Tax O [lice, Paota C Road, Jodhpur, . . .- . =

5. Chandva Pml\abh son of Shri Dev Das Rankawat - .~ "
Resident of Near Gokul Niwas, Umed Chowk,
Jodhpm at present employed on the post of Peon = .
in Income Tax Office, Puota C Road, Jodhpur . -+ . - .

0. Deepa Ram son of Shri Raju Ram, resident
Of nedr Income TaX Department, Balotra,
Distt. Barmer at present employed on the
Post of Peon/Computer Works in the C
Office.of Income Tax Officer, Baloua Distt.Barmer, .~ |

t

DA No. 46\/2011

l. Gopal Lal Prajapt, son of Shri Kana Ram
Resident of Om Colony, Gangwa Roadl, U

Makrana, Dist.Nagaur at present employed SEIPRE DA

As Casual Computer Operator in the office ' TN r

of Ineéme Tax Officer (DDO), Maka'i‘é}na, Distt.Nagaur, =1

2. Anandi Lal Saini sons of Shri Hardeen Ram
Resident of Near Trimurti Mandir,
Jhaira Talab, Makrana, Distt. Nagaur * :
at present employed as Casual Compu &r Operator in the ofﬂce I
Oof Incon e Tax Officer (DDO), Makmma Distt. Nagfuu

(OB}

Tikam Cnand Sen son of Shri Gordhan’ _-.Jal,
Resident of Gangri Chowk, Mithri,
) P ?’\Tehsﬂ NawaCity, Dist. Nagaur,

B AN D/; ~Lplesent employed as Casual Peon *
X Muthe office of Income Tax Officer (DDO),
N al\‘zuan ,Distt.Nagagr,

&)
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4, . Hukum Chand Sain son of Shri Gordhar. Lal,
' Resident of Gangri Chowk, Mithri,, Tehsil Nawa City,
Dist. Nag,am at present employed as Casual T
Chowkidar in the oflice of Income Tax thccr (DDO)
Makarana, Dist.Nagaur. o

 0AN0.466/201 1

l. Manoj Kumar Bora S/o Shri Magan Lal Bora, aged about 43 years,"R/o

o

)

Gungsa Ki Gali, Lohiyon Ka Chowk, Nagaur, at present employed as Casual
Computer Operator in the office of Income Tax Officer, Nagaur.

Satyanayan Kansara S/o Shri Mulidhar Kansara, aged about 28 years, R/o
Kansara Ka Mohulla, Opposite Jazdamba, Ayurvedxc MG Road, Nagaur, at
present employed as Casual Comth 2r Operator in the ofﬁce of Income Tax
officer, Nagaur.

Nitesh Toawat S/o Shri Narendra Kumar Tolawat, aged-about 26 years, R/o
Tolawato Ki Pole, Machhion Ka Chowk, Nagaur, at present employed as
Cusual Computer Operator in the oftice of Income Tax Officer, Nagaur,
Narendra Meena S/o Shri Gokul lal Meena, aged about 29 years, R/o village
Kalandxapum Tehsit Devli, District Tonk, at present employed as Casual
Chowkidar in the office of Income Tax Officer, Nagaur. - * . -

Laxman Singh S/o Shri Ram Dev, aged about 25 years, R/o Kasaiwara,
Nakash Gate, Nagaur at present employed as Casual ChOWklddr in the office
of Income Tax Officer, Nagaur.

OA No.4067/201 1

1.

o

Chandra Prakash S/o Shri Rameshwar Lal Ramawat, ahged about 24 years,
R/o Azad Chowk, Ramawat Street, Barmer, at present employed as Casual
Computer Operator in the office of Income Tax Officer (DDO), Barmer.
Bhanwal Lal Chaudhary S/o Shri Gena Ram Chaudhary, aged about 26 years,
R/o village Ramsaria, Post Baitu Bhopji District Barmer 344034, at present
employed as Casual Peon in the office of Income Tax Officer (DDO), Barmer.
Lalit S/o shri Gauri Shankar, aged about 24 years, R/o Jaswant Ki Ghati,
Batasagar, Jodhpur , at present employed as Casual Peon in the office of
Income Tax Officer, Ward-II (I), CIT 1%, Jodhpur,

Smt. Lalita W/o Shu Ashok Kumar, aged about 36 years, R/o Kalu Khan
KiHaveliRasala Road, Jodhpur, at present employed as Casual Peon in the
office of Income Tax Officers (TDS- l) (DDO), Jodhpur.

OA No.468/2011

1.

o

R

Inder Singh Chauhan S/o shri Babu &ingh Chauhan, aged about 31 years, R/o

Maderana Colony, Near Kalka Mata Mandir, Jodhpur At present employed as

Casual Labour (Peon) in the office of ITO TDS-I], Jodhpur,

Pradeep Singh S/o shri Sawai Singh, R/o Sadar Bazar, Dhan Mandi, Jodhpur
at present employed as Casual Labour (Peon) in the ofﬁce of ITO TDS-1I,
Jodhpur.

Amrav Dan Charan S/o0 Bhanwer Dan, aged about 28 years, R/o

. Higlaghnagar, Laxman Ghati, Socmagar Jodhpur at present employed as
“~Casual Labour (Peon) in the office o ITO TDS-II, Jodhpur.

e Mdlmlm D/o Shri Bali Singh, aged about 24 years; R/o Nethu Ka Nohra,
N hubnm Ka Bas, Umed Chowk, Jedhpur at present employed as Casual

_% Computu Operator in the office ¢f Asstt. Commissioner of Income Tax —
¢ JTDS-11, Jodhpur. :
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(By Advocate Mr. JK Mishra in all the above (::ases)

Vuftus

1. Union of India through Secretary, Ceriral Board of Direct Taxes Mlmstty of
Finance, Government of India, North Block, New Delhi.

The Principal Chiet” Controller of Accounts (Pr.CCA), Central Board of Direct
Taxes, New Delhi. :

Chief’ Commissioner of Income Tax ((,CA) CR. Butldmg, Statute Circle, B.D.
Road, Jaipur.

4. The Secretary to Govt. of India, Ministry of Personnel Pubhc Grrevances and
Pensions, Department of Personnel and Training, North Block, New Delhi-110 001.

Chief Conumissioner of Income Tax, Paota C Road, Jodhpur-II, Jodhour

. f,
.

. Respondents.

[ )
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(By Advocate Mr. Varun Gupta forR 1to 3 & 5 and Advocate Mr. Vinit Mathur ASGI
with Ankur \laluul for R.4)

v OANo.386/2011 ‘Q A b
1. Anil Kumar Solanki S/o Shri Bhanwar Lal Solankl aged about 26 years, R/o =
H.No.8, Buldev Nagar, Mata Ji Ka Than Road, Mangra Poonj,a, Mandore,
Jodhpur, at present emplo yéd on the post of Peon in the ofﬁce of Commissioner -
of Income Tax-1I, Jodhpur.
Deepak Parihar S/o Shri Dhanraj Pauhar, aged about 23 years, R/o Mahyon
Ki Dhani, Pipar Road, Jodhpur, at present employed on the post of Peon, in the
office of Assistant Commissioner of Income Tax (HQ), O/o Comrmsswner of
Income Tax-II, Jodhpur.
3. Purkh Das S/o Shri Dhan Das, ag(d about 32 yeats R/o. V1 ilage ijwanya
Via Tinward, Tehsil Osian, District Jedhpur, at present employed on the post of
Peon, in the office of Income Tax Officer, Ward-3 (4), Jodhpur,
4. Prem Prakash Sahu S/o Shri Poona Ram Chaudhary, aged about 23 years, R/o -
Income Tax Colony, Mandore Road, Jodhpur, at present employed on the post
of Peon, in the oltlee of Income ‘Tax Officer, Ward-1.(2), Jodhpur

o

OA No.387/2011 .

1. Jaideep Solanki S/o Shu Nirmal Solankl aged about 30 years R/o “Mohan
Villa”, Opp. Gokul Niwas, Umed Ghowk, Jodhpur, at present etuployed on
the pOSI. of Computer Operator in the office of Income rax Ofncer Ward-
3(1), odhpur N
‘o 2. Bhawani Singh S/o Shri Kuku Smg,h aged about 27 years, R/o D.S. Celony,

Near-vedical College, Jodhpur, at present employed on the post of Computer '
Operator, in the oftice of Commissioner of Income Tax-11, Jodhpur. P

3. Mahaveer Singh Chaudhary S/o Shu Heera Lal Chaudhary, aged about 24
years. R/o Income Tax Colony, Mandore Road, Jodhpur, at present employed -
on-tae post of Computer Operator,’ ‘in the office ot Addl Comrmssroner of
Income Tax, Range-3, Jodhpur. ' L

4. Rakesh Puri S/o Shri Govmd Puri, aged about 23 years R/o Mata JiKa Than,

Mangra Poonjla, Mandore, Jodhpur, at present employed-on the post of

Computer Operator, in the office of 4 ss1stant Commrssmner of Income Tax,

Circle-3, Jdohpur. v

'?“Sutendra Bhati S/o Shri Kishori Lix, aged about 34 years, R/o Street on .

';:‘Intlont of Shiv Mandir, Ratanada, Jodhpur, at present emﬂloyed on the post of

' Comrum Operator, in the office oflmome Tax Offices; W..u(l'./(é), Jodhpur.
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3 6. Shankar Lal Parmar-S/o Late Shri Mana Ram, aged about 35 years. resident of
& C/o Shri Arjun Singh Prajapat, P.No.8, Ram Nagar, Bhadwa51ya Jodhpur, at
g prasent employed on the post of Computer Opexator in the office of Income
*f . Tax Othcu Ward-3(4), Jodhpur. :

=2 7

,’7) . * N

;f::i (By Advocate Mr. JK Mishra in all the cases)

Versus

Union of India through Secretary, Central Board of Direct Taxes, Ministry of
Finance, Government of India, North Block, New Delhi.:

2. The Principal Chief Controlloer of Accounts (Pr.CCA), Central Board of Direct
Taxes, New Dehi.

3. Chief Commissioner of Income Tax (CCA), C.R. Bu11dmg Statute Clrcle B.D.
Road, Jaipur.

The Sccretary to Govt. of India, Ministry of Pusonnel Pubhc Grievances and
\ Pensions, Department of Personnel and Training, North Block, New Dethi-110

B 001.

‘ . (By Advocate Mr. Varun Gupta for R 1to 3 and Advocate Mr. Vinit Mathux ASGI wnl
'5 ——*  Ankur Mathur for R.4)

OA No. 91/2012

1. Gauri Shankar S/o Shri Kishn Lal Maru,:
R/o Wurd No. 18, Naiyon-ka-Mohulla, | o )
Napasur, Bikaner at present . S :

i Employed as Casual Chowkidar, in the office '

f‘ Of Assistant Commissioner of Income Tax

(Central), Bikaner.

o

Mohd. Umar S/o Shri Anwar Ali, R/o Teiyeon-ka-Mohulla,
Near School No.9, FFad Bazar, Bikaner

At present employed as Casual Watermaan

In the office of Assistant Commissioner of -

Income Tad (Central), Bikaner.

e —————

(By Advocate Mr. JK Mishra) |
Vs Lot

1. Unich of India through Secretary, Centtal Board of Dlrect Taxes, Mmlstry of
| : Finance, Government of India, North Block, New Delhi. . -
- -8 2. The Principal Chief Controller of Accounts (Pr.CCA), Central Board of Direct
Taxes, New Delhi. ~

3. Chief Commissioner of Income Tax (CCA), C.R. Buxldmg, Statute Circle, B.D.
Roud, Jaipur.
The Secretary to Govt. of India, Ministry of Personnel Pubhc erevanccs and
Pensions, Department of Personnel and Training, North Block, New Delhi-110 001.

Assistant Comumissioner of Income Tax (Central), Ayakar Bhavaq Rani Bazar,
‘,Bll\aner
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Gopal Kasar S/o Shii Pmma Lal Nasara,

At present employed as Casual Computer Operator
in the office of DCIT, C.C.I, Udalpm O/o the JCIT
Central I\‘mge Udaipur, .

Mukesh Gayri S/o Shri Vardi Chander Gayu,
At present employed as Casual Computer Operator

In the oflice of ACIT, CC.2 Udaipur O/o the ICIT, .. L

Central Range, Udaxpur

Harish qushkm S/o Shri Labh Chand Lakshkar
At present employed as casual Computer Operator
In the office of JCIT, Central Range, Udaipur. ‘

Miss.Priyanka Soni D/o Shri Arunji qui‘nkm‘,
At present employed as casual Computer Operator
In the office of JCIT, Central Range, Udaipur.

Moti Laf Dangi S/o Shri Puraji Dangi,
At presént emiployed as Casual Peon in.the
Office of JCIT, Central Range, Udaipur.

Rop Lal Dangi S/o Shri Dulaji Dangi,
At present employed as Casual Peon in the
Office of JCIT, Central Range,Udaipur. .

OANo. 1732012 ,

IR

|08

(9% )

Pushkar Lal Dangi S/oShri Udai Lal Dang,
At present employed as Casual Driver *

In the office of DDIT, Inv.], Udaipur

Ofo the AddL DIT, Inv, Udmpm

Balu Ram Dangi S/o Shri Ram Lal Dangi,
At preseitt employed as Casual Peon,
In the office of DDIT, Inv.2. Udaipur O/o the Addl. DIT

Inv, Udmpux _
Vijay Loiar S/o Kishan Lal Johar, s

At present employed as Casual Peon, in the ofﬁce of

the Addl. DIF Inv. Udaipur.

%
A

Poonam- Chand Meena S/o Shri Narayan Lal Meena - --.

At p1esent employed as Casual Peon,

In the office of DDIT, Inv.2. Udaipur 0/6 the Addl. DIT P "‘

Inv. Udalpm

Smt.Sushila Bai Sonawat W/o Shyam Lal Sonawat
At present employed as Casual Sweper, |
In the ofﬁce of AddL.DIT, Inv. Udalpur

e Kamlesh Verma S/o lat Shri N.L. Verma

“At present employed as Casual Compute1 Operator,

fh‘f?tht. oftice of th DDIT, Inv.2 Udaipur O/o the AddLDIT, Inv Udaxpur
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. Yashwant Joshi S/o Late Shri Mohar; Lal_jl Joshi, =

ICH P
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At present employed as Casual Computer Operator, : .
In the office of DDIT, Inv.2. Udaipur O/o the Addl DIT ,_'i
Inv Udaipur. A

(By Advocutc Mr. JK Mishra in all the abave cases) | T
Vs,

1. Union ‘of India through Secretary, Central Board of D1rect Taxes Ministry of

Finance, Government of India, North Block, New Delhi. -

The Principal Chief Controller of Accounts (Pr CCA), Central Board of Direct

Taxes, New Delhi. :

3. Chief Commissioner of Income Tax (CCA), CR Bulldlng, Statutf' Circle, B.D.
Road, Jaipur.

4,  The Secretary to Govt. of India, Mm1>try of Personnel Publlc Grievances and
Pensions, Department of Personnel and Training, North Block New Delhi-110 001.

5. Joint Commissioner of Income Tax. (Central Range), 3" floor, Mumal Towers,
16, Sﬂhbll Marg, Udaipur.

o

(By Advocate Mr. Varun Gupta for R 1to 3 & $
(None for R.4)

Per: B K Sinha, Administrative Member

These  applications  have  been -directéd o ééaiﬁst the  order
No.F/Mo/CCIT/IPR/AdAI.CIT (Hgrs) /2011- 12/710 dated 31/5/2011 of the third
respondent [A1] and OM No. 49011/31/2008 Estt© dated 12 9. 2008 of 4" respondent
[A2]. As these have the same cause of actlon .d“ the appllcatlons are d|sposed of by this

common order.

Reliefs sofi\ght for:

“(i) That the applicants may be permitted to peruse this joint application on
behalf of five applicants under Rule 4(5} of CAT Procedure Rules, 1987. "

(i) That impugned order dated 31.5.2011 (Annexure A1) issued by 3
respondent may be declared illegal and the same may be quashed The
respondents may be directed to make payment to the applicant @ 1/30" of the
pay at the minimum of the time scale oy pay of the Group D staff plus dearness

—— - allowances i.e, Rs. 292 per day as bdtic pay w.e.f. 17.2008 and applicants. .

lowed with all consequential benefits including the due arrears thereof. The
. doted 12.9.2008 ([Annexure.A2) may be ordered s be modified
ingly. o

.‘_5_‘..-
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(iii) That any other direction or orders may be passed in favour of the
applicants, which may be deemed just and proper under the facts ¢ and
circumstances of this case in the interest ofjustlce. Ce e

(iv) That the costs of this application mey be awarded ”

2 All these OAs have been accompanled by Rule 4(5) Apphcatlon for fllmg the joint

application. These have been allowed.

Case of the applicants

3. The case of the applicants in brief is that the apphcants were |n|t|ally engaged as

. daily wage CaSLlu[ workers to work as casual computer operator/peon etc. on the dates S

mentioned against their names in Income Tax office along w1th thelr educatlonal

1o |
qualification as per the chart below: -
. 1 A
[ OA No. " Name of applicant(s) Educational - | Date from working
I qualification L
| 0A531/2011 . Abdul Kadar MA 1.9.2004
i Ajit Singh Chauhan BA ) i.4.2pos ’
"1 Bhunveshwar Paneri BA ... .| 15.4.2002
I Dinesh Jain B.Com ~  |12.5.2002°
. iHiratalDangi 7th .| 1.5.2007
"0A 530/2011 | Nagaraj Meena MA 11.5.2004
% Narayan Lal Dangi 7" 2.2.2010
i Narbada Shankar Menariya 8th ( 1.5.2003
| Narendra Bhatnagar BA g 1.7.2007 -
~+ Narendra Purbia 11th 22.9.2005
0A529/2011 ' Vikram Arya g 1.10.2007
I Rame'sh Kumawat 8 2.5,2002
* Prakash Harijan 7th 4:2.2002 _ ——_
- . Iswar Lal Prajapat BA 1.8.2005 ~ <
| Ambalal Meena 3 2.1.2004 . - ]
'0A532/2011 Manish Rawat | 1.2.2004 B
. Manohar Singh Meena - 24.11.2010
..Padmesh Sharma 2 1.9. 2007
i Praveen Sandhaya "| 21.10.2005
1 Pushkar Choudhary 1.4.2604
I0A533/2011 | Vijay Singh Chouhan 24.11.2001
Vinod Kumar Chouhan 1.10.2001
‘ Yogesh Meena Sth 10.6.2002
Klshan Lal Meghwal B 7.6.2005-
aSharma .| peed - ]1.10.2007

PN R




e e A e NG e e

‘, 0A 534/2011

!

j OA 537/2011

"OA538/2011

‘! 0A 539/2011
| OA 540/2011

OA 541/2011

"OA 542/2011

£ Hari Singh

0A 535/2011

' 0OA536/2011

“1

'OA 560/2011 | (

| 0A498/2011

%

" Naresh Menaria
. Pankaj Joshi

: Rekha Gehlot
" Rugesh Dangi

1 1.7.20¢7

" Teji Lal Meena
- Tilkesh Soni

. Sashi Kala Gari
- Vishram Bairwa

" Sohan Lal Dangi
Sonali Patwa

|

Jaswant Singh

. Kuldeep Singh

Rajmal Mali
; Smt.Geeta Bai

'.A,S.vﬂ_i.'__s.!lshw_a'

| Deepak Dangi

Gopal Dangi

" Devilal

i Barma Meena

i Dinesh Teji
. Suresh Kumar

BA - 1.3.2007
Prashant Singh Ranawat MA 1,10.2001
g 1.5.2007
8th 1.1.2005
gh 12752011
MA, - 1,7.2007
- Yashwant Purohit BA | 1.2.2004
Niranjan Nath Bth .| 13.7.2001
Dinesh Harijan Cooee 71 20.12.2004
. Kishan Lal Dangi 9th 1.7.2006
Ravi Shankar Bagoria BA lind 5.12:2008
Saksar £.6.2002
JEVA 2.3.2002
Bajrangi Yadav gt 6/2004
Mahendra Singh Rathore 12th 12.4.2006
gh 17,2007
MBA . 10.1.2005
Sonu Chouhan 9¥ .. 1.8.2005
Vardi Chand Dangi s een - 1562002
Varsha Mehta . MAMBA - |20.9.2004
Jai Singh Sarangdevot BA. & 1.6.2002
BA - - - |16.6.2008
i Kamilesh Kumawat lind year BA 21.6,1999
t Kanhiya Lal-Dangi gt 6.11.1995
' Kishore Kumar Yadav 8th 11.4.1995
gh 1.2.2005.
Mahesh Chandra Kulambi BA 1.6.2002
Mahesh Nagda MA. . 1.6.2002
 Manish Sanadhya BA 1.3.2008
. Manisha Sharma o MA 15:4:2002
Rajesh Rathod (Sunil) gt 1.1.2001
10h - 4.4.2008
Saksar 1.4.95
: Sohan Lal Meena 7 20.12.2004
L I A 1.12.2006
| Ambalal Gameti ™ 25.11.2004
_ toh 17.3.2007
i.Dharmendra Kumawat Dip-Enge. 5.1.3064
1oh 7.7.2007
Jumme Khan Pathan 1zth 1.6.2006
BA,PGDCA : | 1.7.2009
Poonam Chand 12" "] 30.5.2002
- Ashok Kumar Sharma MABEd - |19.11.2009
9th 16.5.2011
Gaurav Sharma MA . 7' | 'Nov.2007
Manish Sharma B.Sc (Maths)‘ 'Nov.2007
8th :
_Bhanwar Lal Mund_ Aug. 2004
Sanjay. Kumar Kumar BA . 27.10.2000
! Sarwan Kumar 5th . 130.4.2007
MALLB -~ | 1.8.2003
BA ] 1.7.2006
5th 1.4.2004
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© OA499/2011 . Rajendra Gurjar g™ 1
: " Hansraj gth
i Gautam Samariya g
ORSGGTEOIT | Shaleniea Shanki L0t
; ! Shailendra Shankhala MA |
! Alok Vyas BA l
o wo
i . __ i AmitPandit MA :
| OA501/2011 ' Lal Chand Nath " BA
~ Amar Singh gt '
. Iswar Sharma 10" :
* Sharwan Bhati gth
' 7 ~LalitKumar - BA |
0OA 502/2011 - Lalit Gehlot N |
. ' Tulsi Ram gh
: ! Sharwan Vyas MA ]
; Smt.Bhanwari Devi g\ o
! Kailash Kumar Chawariya b
' Dinesh Vaishnav 10th
[ OA 511/2011 . Vinod Godara o BA |
' , Ramesh Soni B.Com-ll Yr
* " Randhir Kumar BA '
: - Subhash Chander MA i
. ... .SohanSingh 10th
'0A512/2011 . Mohd Ifran 9% f
’ “Vikram ’ o
: Ratan Lal sth
- _ Kishore 3 ;
| OA517/2011 i Vimal Kumar Swamj MA '
f | Krishan Kumar Kansara 12"
; ' Madhuri Sarswat BA
; . Shravan Kumar Shankhla BA ‘
i Mahender Singh Parihar g4 |
| Rovindra Kumar 8th
. OA 518/2011 | Sharwan Kumar Meghwal gt !
| Hari Prakash Suthar 8.Com
5 | Rajesh Kumar Jhungh 3t
. Mahender Kumar Ramawat MA |
! Praveen Sharma oA
" Sukhvinder Singh 12th
: OA519/2011 , Kamal Kishore Swami B.Com
l | Shiv Kuamr Swami BA.
f  Jitendra Jhungh 5t
| | Ram Swaroop Meena 7
; i Nirmal Kumar Kheriwal MA
i ' Raj Kutnar Barupal BA
| 0A 523/2011 | Jitendra Singh Rajput BA
1  Jitender Sharma BA1LITI :
| Ratan Lal Sen M.Com .. :
" Vishal Kumar Modi BA ;
\Abdul Qadir BA-II

BRI . T oL

1892001
AP,
i:l&:"u'JL

5,7.20

07
125008
3.5,2001
2,8.2002
LSRRV
17.8.2000
1.1,11896

1342008

7.4.19908

. o ! .
3.5 2050

R S
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' { OA 5242011 | Raj Kumar Mali - B.Com(U/S)
§ Bharat Kumar Modi Dip.in Inf.Tech | 21.9.2010
| ‘ BSCIT
‘ ; , Gaurav Chouhan Hr.Sc. 14.3.2011
‘ L ' Pushpkant Sharma 1212002
| OA 16/2012 | Yashwant Kumar Rawal 10" 1.10.2008
! . 1 OA77/2012 | Ram Sagar Meena 10" 1.6.2006
‘l OA 91/2012 | Gauri Shankar g™ 1.1.2002
. . Mohd.Umar o Aug. 2007
' 0A 172/2012 . Gopal Kasara MA DLL 1 21.2.2002
' Mukesh Gayri M.Com.BEd  |.18.6.2002
" Harish Lakshkar BA, Bed Aug.2008
| Miss.Priyanka Soni B.Com.B.Ed Nov.2008
| | Moti Lal Dangi 7" Jan.2002
¢ lRooplalDangi B 8th Aprii 2002
- OA 173/2012 " Pushkar Lal Dangi 10' 1.6.2006
i " Balu Ram Dangi 12th 6.6.2007
.' - ) ' Vijay Lohar BAl 1.4.2008
N i 1 Poonam Chand Meena e |0 5,6,2007
, e L | Smt.Sushila Bai Sonawat Seml 1.7.2005
| ! Kamlesh Verma B.Com Aug.2007
' | Yashwant Joshi B MA Dip.Computer 5:6.2009
: OA 386/2011 Anil Kumar Solanki BAIl 27.6.2002
1 : Deepak Parihar BA 5.8.2007
: Purkh Das BA Ist 20.12.2001
| | prem Prakash Sahu_ ) BA 24.7.2007
j OA 387/2011 Jaideep Solanki BA 19.9.2002
\ Bhawani Singh BA Ist 20.7.2002
| Mahaveer Singh MA 26.6.2008
i Rakesh Puri 12" 6:2:2007
' Surendra Bhati BA 4.8.1999
‘ Shankar Lal Parmar | MA 18.2.2002
' OA482/2011° | Tabish Anwar 12" | 18.6.2007
|l Jagdish Singh Rathore BA 1.4.2003
. Rajendra Kumar Parihar BA 6.7.2002
i Kanhaiya Lal BA ' 21.8.2004
\ j VIpL'J| Tandan BA 5'1072006
T Loy LT .
oA%83/2011 | Ramesh MA 1.11.2007
: W le | Raju Ram Mali 5 th +.4.2009
; L | Narpat Lal Parihar 9th 1.2.2003
| tx - F Hitesh Chandra 9th 1.1.2003
o Smt.Lalita 9 th 25.8.2003
| L i
‘ . 0A484/2011 | Jitendra Kachawaha ) BA 15.10.2002
| P 2= Deep Singh BA | £,5.2002
! Ugam Singh BA | 2‘5‘.‘11.2002
: Kushal Singh BA 5.1C.:2602
' lpaulat o lsth 23.11.2006
' 0A 485/2011 . Praveen Singh 12 th 1.10.2002
Mahendra Singh 8 th 15.5.1997
Suresh Kumar 8 th 1,12.2008
8 th 21.6.2007

[
B

i
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| OA 464/2011 Arun Kumar 8 th 11.5.1996
' Santhosh Kumar 8th - 17.12.2007
Raju 5 th 20.5.1997
Mahendra Gurger 8 th '6.8.1997
Chandra Prakash BA Pass 1.5.2002
_ * Deepa Ram | BAPass Sept. 2007
0A 465/2011 “Gopal Lal Prajapat 12 th pass 1.9.2006
Anandi Lal Saini 12 th pass Jan 2008
Tikem Chand Sen 10 th pass 18.2.2003
) Hukam Chand Sainj 12 th pass 22,7.2007
OA 466/2011 Manoj Kumar Bora “Not indicated . 15.3.2002
- ' M.Com
Satyanarayan Kansara M.Com August, 2005
Nitesh Tolawat 8 th Dec. 2006
Narendra Meena 10 th 9.10.2007
_ ~ Laxman Singh ) -1 16.10.2009
OA 467/2011 Chandra Prakash Not o 2482009 -
mentioned -
Bhanwar Lal Chaudhary do. 28.8.2005
Lalit 10" pass 1.1.2008
- Smt. Lalita 12%pass | 12.4.2004
' 0A 468/2011  Inder Singh Chauhan 12 th 13.1.2000
Pradeep Singh 8 th 19.3.2008
Amrav Dan Charan BA 8.1.2002
Manisha _|BA 1'10.7.2008 B
4, The applicants contend that they were engaged on daily wagés tr-ey have been

primarily performing auxiliary office duties from time to time as per the orders of their
\

officials in charge on full time duty of eight hours a day. There is no difference between

the nature ot work entrusted to them and that being perforime& by the regular

en
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1ployees which they have discharged to the full satisfaction of the 1responde-nts. The
s {so refer to OM No. 49014/2/86 Estt.(C) dated 7.6.1988 t.?,_f the re;pondent
. ] which inter alia provides that where the nature of wor'< ent-rusted to
Mhe casuall{{)?ivd ers and regular employees is the same the casual wor“l<4;ars may be paid

R /

N ,-i': '
ate pt 1/30" of the pay of the rninimum relevant pay scale plus dearness
D ; |

Sfowance for work of eight hours a day. Where the work being doie by the casual

workers is different from the work done by a regular employee the casual workers may

be paid only the minimum wages notified by the Ministry of Lablour_qr the State

Government/Union Territory Administration, whichever is higher as per the minimum

s i -




- = — ————————

wages Act, 1948. Where a Departmentfi!s already paying daily wages at a higher rate

the practice is to be continued with the 'gpproval of its Financial Advisor. The casual
workers are %0 be paid weekly off after sgi}(days of continuous \Nor}-;:i.r' Tt:e DoPT issued
another circular dated 10.9.1993 relat’uﬁg to the grant of temporary status and
regularization of casual workers under the directives of the Principal Bench of CAT dated
16™ Feb. 1990 in the case of Rajkamal an‘d others Vs. Uol. [A4]. The guidelines dated
7.6.1988 would continue to hold good sinmiultaneously. Accordingly the applicants were
being paid wages at the rate of 1/30™ of the minimum of pay plus DA and it has been
‘ )Q L periochaHy revised. The guidelir.1es of the 'DoPT for merger of the 50% of the DA with
-. —w—— basic pay dated'31.5.2004 have also bee‘nﬁ put into effect in respect of the applicants.
[A5]. In sum én‘d substance by the time v;/e'reach 1.10.2010 we %in4 'tha;t the applicants

have been paid Rs.292/- per day [A8].

5. The grievance of the applicants aris;r%s from the fact that the respondent No.3

issued an ordér vide his order dated 31.5.2_011 [A1] that the recommendations of the 6%

Pay Commission are applicable only to the Casual Labourers conferred with temporary

status and are not applicable to the casual werkers without temporary status. The same

order withdraws the earlier orders and directs that the applicanits be paid at the rate of

/ Rs. 164/- per day where the nature of the werk of casual workers is the same as that of
— = . _
_regular employees. The applicants have come to this Tribunal against the afore order
;{«- : "‘ ) ‘:'}s'.‘- 4 ;

he“{b_,q\rned counsel for the applicants contends that the impugned order is based
BN s

. ?,-\"

45 ,‘..
lj% from the Ministry of Personnel Public Grievances and Pension vide its

éOOS that the 6" Pay Commission recommendations is only applicable to
7 .

. #f . .

gér‘i{ers with temporary status. The learned counsel for the applicants has

o

e,

o
’Efgn’é'd/that the applicants were doing the same work as the regular. workers and

|

.continued to do so. The 6" Pay Commission Report does not excludé them specifically
';\\'@nd had'it been so it would have amounted to drawing distinction between the same
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categories of workers violative of Articles 14 and 21 of the Constitution.’ They are being

treated as separate classes without there being any intelligent differentia, amongst the
. . . LI

same. The applicants have also. referred to the case of Surindéf Singh ._\_/rs; Union of
India AIR 1986 SC 584 and contend that th'e matter is no longer integfa with the passing

of.the afore mentioned judgment.

Case of the respondents
6. The counsel for the respondents:_‘iﬂas fully contested the OA..The principal

argument of the respondents is that DoP"% OM dated 10.9.1993 _[AS} was issued in

-
/

pursuance of judgment of Principal Bench jof CAT dated 16.21&990 to grant te?nporary
' —

status and regularization to those casual labour who were employed at that point of
time and had rendered one year of continuous service in Central Govérnment offices

other than in the Departments of Telefc‘om, post and Railways.’ The DoPT had

subsequently issued a clarification vide oM N0.40011/6/2002-Esti@“fd’ated 6.6.2002

clarifying that the scheme relating to the gﬁ:nt of temporary scheme as per order dated

10-09-1993 is not an ‘ongoing scheme but'rather one one time dispensation to those

who had been given temporary status on completion of 240 days of-vQ-:;r,l\j or 206 days in

case of offices having 5 days week. It was!further clarified that 't'h‘cr“se who had been

granted temporary status would not be stripped of the same but the those who have
_joined the service on a subsequent date caanot seek ‘to derive advantage of this order
for grant of temporary status . The nature'of work of these empioyeés is different and

as such they are being given wages at the:highest of the minimum wages at Rs. 164/-

per day. The OM dated 12.9.2008 has kieen misinterpreted by the agplicants as it

fy.provides that only the workers with temporary status will cont'ir;ue to receive

N
5N

X

*.t'h-e‘if‘waéi'\a.s under the instant scheme on the basis of the scales of Grouy D employees

A

N U : T '
"t=‘,\‘.;‘.~,-?~as-Pay'Bahfd and the corresponding Grade.Pay recommended by tf‘\e-GFh;Central Pay

Cg_ii1113i§§j/o’uw. As such the applicants are not entitled to any relief.

< .r”

|
\
- { §




Facts in issue:

7
7. After having')gone through the plezdings of the parties and i'sten to their oral

submissions the following facts in issue em-rge:

(i) Whether the applicants hcve been perfbrming the same nature of
duties as the regular empfoyees?

(ii) Whether the reduction of viages as has been orgered vide the impugned
order [A1], violates Article 24 and 21? \
(iii) What relief(s) if any could bz granted to the applicants?
Findings

~ Whether the applicants have been performing the same nature of duties as the regular
~ employees?

- > —
8. The recruitment of casual workers and persons on daily wages was reviewed in
the year 1998 on the basis of which the Cepartment of Personnel and Training, Ministry
of Personnel Public Grievances and Pensions, issued OM No. 49014/2/86-Estt© dated

7" June, 1988. This OM started by recognizing that persons on daily wages should not

z~berreseited for work of regular nature but only for work which is casual, seasonal or
-

o,

/"if T l/ : ‘/ o
1(/)' fy here the nature of work eatrusted to the casual workers and regular
"2 employees is the same, the casual workers may be paid at the rate of

1/30" of the pay- at the minimum of the relevant pay scale plus
( . dearness allowance for woik of 8 hours a day.

(v)  In cases where the work doiie by a casual worker is different from the
work done by a regular employee, the casual worker may be paid only
the minimum wages notified by the Ministry of Labcur or the State-
Government/Union Territory Administration, whicheveriis higher, as per
the minimum Wages Act, 1948. However, if a D'epartment is already
'paying daily wages at a higher rate, the practice could be continued
with the approval of its Finaricial Adviser.

(ix) Where work of more than cr.e type is to be performed through the year
but each type of work does nat justify a separate regular emplioyees, a
multifunctional post may ke created for handling those items of work
with the concurrence of the Ministry of Finance.

JUN SO
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9, In the \/ear 1993 the Principal Benchféf Central Administrative ﬁ'ib'i;li';al delivered

a judgment on:16.2.1990 in the case of Rajkamal and others Vs. Unlon :)f India and

others (1990) 13 ATC 478 therein it issued: certain directions to the Govt of India, as

under:

1129

ln the //ght of the foregomq, the appl/catlon is d/sposed of with the

fo/lowm] findings; orders and dlrect/cms

(i)

g

(ii)
(iii)

(iv)

(v)

(vi)

’We hold that the present praétice and procedure followed by different
ministries/departments and. the offices under thern in the matter of
engagement, dlsengagement and regularlzatlon of casual labourers on
the basis of their separate strength of staff results in inequalities and
injustice.” The Government of India, except the Ministry of Railwayé
should be treated as a single unit in the context of engagement and
:egular/zatlon of casual labourers;

The impugned orders dated 12th October, 1989 passed by the
respondents, are set aside and quashed.

The respondents are d/rected ‘0 continue the services of the applicants
us casual laborers in the regu/ur vacancies in the post of Croup D arising
in the Ministry of Food and ¢ I"l/ Supplies and its offue. at Delhi and to
consider their regularization lr such vacancies;

ln case, no vacancies exist in the Ministry of Food and CIVI/ .Supplles and
its offices, they should be adjusted against the vacanCIes of Group D

staff, in other mm/strles/departments/attached/subordlnate offices for

eppointment in accordance wnh the scheme directed 'o be prepared as
mentioned in paragraph 21 abcve i

The respondents are dlrectLd not to induct fresh, recr 15'. as casual
labourers through t:rnployment Exchange or otherw:se, overlookmg the

Vpreferentlal claims of the appllfants and
The emoluments to be giver. 10 the applicants till the/r regularization

should be strictly in accordar: ce with the orders and instructions issued

N by the Department of Persomel and Training. After the/r regularization,
; \\they shall be paid the same: oay and allowanc as regular ersployees
h \\ : i

(vu)

belongmg to the Group D category
:he interim order passed on December 11 1989 and continued
lhereafter dlrectmg the respondents that the status quo as regard the

that the recruirment of casual workers would continue as cont;a{i‘..jedé,ih OM dated

7.6.1988.

: !-7_
directing mergeér of 50% of the Dearness Ailowance with basic pay fo

daily rates of '-r-i,,fges of casual labourer as unde»f:

On'31.5.2004 the DOPT issued & revised OM vide No 49014/5/2004-Estt®©

r computation of

7
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“The undersigned is directeckto say that references have been-
received from various quarters sé€ling clarification whether 50% of
Dearness Allowance merged with basic pay to Central Goveramant
empioyees w.e.f. 1.4,2004 vide Nlinistry of Finance, Department of
Expenditure OM No.105/1/104-IC -dated Ist March, 2004 would be
admissible to casual labourers for the purpose of computation of
their daily rates of wages. '

The matter has been considered in consultation with the

Ministry of Finance and it has beeiidecided that 50% of the Dearness

Allowance merged with the basic pyay will be admissible to casual

labourers with temporary status and also to casual employees who

are entitled to daily rate of wages with reference to the mirimum of

the pay scale for corresponding regular Group D official w.e.f Ist

April, 2004 for the purpose of computation of their daily rates of

o wages. The casual labourers entitled to daily wages not linked to the

-/Q . ~minimum of the pay scale plus Dearness Allowance for corresponding

Group D employees or casual workers/contingent employees eiigaged
on part time basis shall not be entitled to the above benefit..

This issues in concurrence viith Department of Expenditure IC
UO N9.105/1/2004-IC dated 19" May, 2004.”

11.  On the basis of the above circulaz.the respondent No.5 issued OM dated

WL L

9.7.2007, the relevant part of which reads as :f;ollows:

Wl

“In accordance with the instruction<taid down in the Department of
Personnel & Training Om No0.49014/2/86-Estt® dated 7.6.1988 read
with DOPT Circular No.49014/5/20¢4 dated 31/5/2004, sanction is
hereby accorded to the payment of:zasual workers paid an,dzily. wage
basis, where nature of work is the sanse a that of the regular employees
‘ at the rate of 1/30" of the pay at the. minimum of time scale of pay of
| the Group D staff plus Dearness Pcy plus dearness allowances, ie.,
| 1/30" of (Rs.2550/+ Rs. 2,275+ Rs. 1109.25/1338.75 ie., Rs. 164/- pr day
, - for 8 hours of work a day. ... ' '

1Y
R4l

( 2. Inc cases where the work done byscasual work is different from the
work done by regular employees, the daily wages payable will be Rs.
144/- per day in terms of Dy.Labour .Welfare Commissiones {Certral)
communication Ref.No.Dy.LWC(C}/MIWR/2005/4000 dated 30.9.2005.”

i 12, The respondent organization acknowlzdged that the work being done by the

/_gp_pﬂ:ants was the same as that of the regu;ar employees and they were not casual
T "N i g

workers.om-daily wages performing different 5et of casual duties. In recognition of this

B TERMEA

fact admilt‘tg;cj'!“y the wages being paid to theiaaplicant were further revised vide letter
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11/289 dated 18”’ October, 2010 [A7& A&].-,,_‘

The nater rought up he payment to be

employee would normally agree to do. it; varies from' maintenanre; cfif the records,

this scheme.

13, Admittedly,

the Scheme of 1993 was a one tlme dlspensatlon ThIS lssue has

emp/oyn*ent as on the date of commencement of the Scheme.' Some of *
the Cen:ral Administrative Trlbunal.s took the view that this is an
ongoing scheme and as and when casual labourers complete 240 days

of work in a year or 206 days (ln case of offlces observing 5 days a -
SR week) t ey are entitled to get temporary status. We. do not, thma thc't o

'.employment as on the date of commencement of the Scheme and he
should have also rendered a contmuous service of ‘at. least ‘one, year
' whlch rneans that he should have beer engaged for a period of at jeast
2 240 da./ in a year or 206 days in case of offices obserwng 5 days a
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continuous service. Of course, it is'up to the Union ‘govérnment to
formuiate any scheme as and when it 1- found necessary that the casual

lubourers are to be given tempora/v >tatu5 and Iater they are to be
absorbed in Group D posts '

8. The Division Bench of the Calcutta High Court in T.ﬁajakili V. Union of
India WP(CT) NO.86 of 1999 (Cal)(DB) held that clause 7 must:b_‘e read in-
a manner in which it does not render {t unconstitutional. The employers -
cannot ai their whim dispense with g services of the casual labourers
who have acquired “temporary’ status. The entire object of the 1993
scheme was to regularize all casual werkers. To allow such uncanalised
power of termination would also defeat the object .of he. Scheme.
Dispensing with the services of a casual labourer under clause 7 in our
view, could be for mtsconduct etc. :

9. Having regard to the general scheme of 1993, we are also of the view
that the casual labourers who acquire ‘temporary’. status cannot be
removed merely on the whims and fancies of the employer. If there is -
stufficient work and other casual labourers are still to be. employed by -

o~ the employer for carrying out the work, the casual labourers who have

acquired ‘temporary’ status shall not be removed from sevice as per

clause 7 of the Scheme. If there is serious misconduct or violation of ' o

service rules, it would be open to the employer to dispense with. the
services of a casual labourer who had. ccqu:red the ’temporary status

| .

Now we come to the question that what is the guldmg prlncip

[¥s

(=3
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LE;, Whereby the

payment of daily wage workers should be made. The questlon was answered by the
Hon’ble Apex Court in the case of Surinder Sinag'l and anather Vs. The Engineer-in-Chief,

CPWD and others, AIR 1986 SC 584:

“Oone would have though that the judgmeht in the
Nehru Yuvak Kendra’s case {:upra) concluded further
argament on the question. However, Shri V.C.Mahajan,
learned counsel for the Centralr Govenemnt reiterated the
same argument and also contended that the doctrine of ‘equal
pay for equal work’ was a mere abstract doctrine and that it -~
iy, mwas not capable of being enforced in a court of law.” He o
\'f", referred us to the observations, of this court..in. Klshor/, o

-Mohan/al Bakshi Vs, Union oflndla, AIR 1962 SC 1139.. Weare ;s

v’advanced on behalf of the Central Sovernment 36 years. after-"_

" the passing of the Constitution and 11 years after the Forty "~ .-.-
Secor.d Amenidment proclaiming india as a Socialist republic,.. - .
;ffhe Central Government like al! srganism of the State is .
L committed to the Directive Pr:nc:ples of State Policy and Art .:9 SR
' enshrines the principle of equal pay jor equal work. In Randhir .. ;
Singl Vs. Union of India, (1982) 2 .CR 298 (AIR 1982 SC 879), . .,
this court ha occasion to explain the observations .in Kishori e

LN

.\ no‘ a little surprised that such an argument shou;d e e
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Mohan Lal Bakshi Vi Un:on of India (supra) and_to point out : : :
how the principle of equal pay"'for “equal: work ‘is not an -
abstract doctrine and- how it is a vi and wgorous doctrine .
accepted through the world: partlcularly by “all soc:ahst
countries. For the benefit of thos_ .that. do not:séem to be
aware of it, we may’point out. haj'the decision in Randhir
Singh’s case has been followed in’ .many numberwo, ‘cases by
this Court and has been. afflrmed by a Constuu ",n«: Bench of
this Court in'D.S. Nakara V.Union of Indla (1983) 2 SCR 165 AIR .
. 1983 5C 130. The Central Government, the State Governments '
and llkew;se all publl_‘ 3 sector undertaklngs dre expected to’
function like model and enhghtened employers and. arguments Fe
such as those WhICh ‘were. advanced "before us ‘that the'
principle of equal pay for equal work Is an abstract doctrme
which cannot be enforced Ina coart o‘ . lav [should ill-come.
from the mouths of the State and the State. Undertaklngs. We - [
wllow both the writ petitions and direct the respondents, as in : '

he Nehru Yuvak Kendra’s case (supra) to pay to the petitioners
and all ether dally rated employees,* the sdmp saiary and )
allowances<as are pald to regular and permanent erﬁployee' . , -
with effect from the date when they were - respectively
employed. The respond nts will pay to each of the petitioners
a sum of Rs. 1000/- towards their. ‘costs. We also. record our
regret that many employees are;,kept in service, on a '
temporary dally-wage basis w:thout ‘thEII' ;erv:ce., being .
regularized. We hope that - - th Governni‘ent' will - take
appropriate action to' regulanze the serwces 0 f all thosé who
have been in contmuous employment‘ for rmore than six

months.”

h

15 On the basis of theaforesaid discussions e reached the'conclusion - the

Bing Hé_,"’_d;uties of a regular

-

of OM dated 7.6.1988 despite

that such employee is found gunlty of mlsc 'nduct when hlS servu'ces can be dlspe)ed

with altogether. Under other c,\'onditions‘;the,ser\{jc_es are protected The: Hon'ble

A

-

th thls pr|nC|ple The second




one stroke:of pen. Wh'at’ the applicant
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t is also significant to note th;;t.lo show cause notice has been issued to
2fore reducing their daily wages structure. While certainly the services

f the applicants as decided in the case of Lnion of India Vs. Mohanlal and others,

(supra) can be dispensed ' with one month’s notice by means of a termination
-simplicitor.  For reducing or altering the wage structure to their disadvantage will
require prior show cause and giving them opportunity of being heard. The principle of

gudi alteram partem is inviolate in such cases. In any event, such a reduction is not

justified in the cases in hand.

<)

What relief(s) if any could be granted to the applicants?
19. Answer to the first two questions which go in favour of he applicants, ob\)iously, persuade

the Tribunal to answer this question too in their fevour. In view of the discussions on the above

wages of the agplicants without having given tk um an oppurtumty to show cause is violative of
S

not only the constitutional provisions but also tive principles of naturaJ jUSthE =t Jj;henciobad
under law. The following reliefs are, therefore, zrdered:

(1) ‘The impugned order dated 31.5.2011 [A1] is hereby quashed.

() The respondents are directgd to continue making payment to the
‘applicants @ 1/30th of the pay at the minimum of the time scale of the
Group ‘D’ staff plus dearnes's" allowance ie., Rs. 292 pér days as basic
‘vay w.e.f1.7.2008 with all consequentlal benefits.

?Ill)\, No mod/f/catlon of the OM dated 12.9.2008 is warranted as the legality
\g ‘of the OM has not been in challenge nor would the same be necegsary
ir\\for granting the reliefs (i} and (ii).

-53 to order as to the costs.

issues we comé vo the conclusion that the unilaieral action of the respondent‘s in reducing the

»)
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